National Company Law Tribunal

Allahabad Bench

CP No.128/ ALD/2018
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 10.05.2018
NAME OF THE COMPANY: Anjana Kumar Saigal | Vs. Jai Prakash Associates Ltd.

SECTION OF THE COMPANIES ACT/!I & B CODE: 73(4)
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CP NO.128/ALD/2018

Sh. Palash Agarwal, Advocate for the petitioner/Operational Creditor and Sh.

R.P. Agarwal, Advocate for the respondent/Corporate Debtor 1s present.

[earned counsel for the petitioner/Operational Creditor sought leave of the
Court for filing rejoinder, prayer is allowed. Rejoinder, may be filed within seven

days with a copy in advance to the opposite party.

List the matter on 25" May 2018, for hearing.
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